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5-1 Form-1

Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month August, 2020

Format for Statistical data
[See Rule 3(1)]

|

S.No.

Name of

No. of cases (on the

No. of new cases instituted

Total cases pending in the

No. of cases disposed (during|Days taken to decide

Court  |1# day of month of ) (during the court (on the last day of the | the month as per column 3) the case
month as per column 3) month as per column 3)
-1 3 -3 -4 -5 -6 | = |
1 C.C.2, 617 55 656 16 l N/A l
@ a1
ke gl
Judge

mercial Court No.2

Com Jaipur



/

/

S-2 Form-1

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month August, 2020
Form 1
List of cases e-filed during the month
Court District Case No. | Petitioner | Advocate | Advocate |Advocate E-| Date of Date of e-
Name Vs. Mobile mail Id  |Registration filing
Respondent Number
Name
i 1 2] -3 | 4 -5 -6 -7 -8 -9 -10
C.C.2 | Jaipur Metro II,
Jaipur Nil
@ A
“udge
tal Court Ne.
(lt:mmmat'=mer

Page 1
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S-2 Form-2

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month August, 2020
Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner
Name Vs Date of e-
Sr. Respondent Date of | payment of
No. Court District Case No. Name Advocate |Registration| Court Fees
-1 -2 -3 -4 -5 -6 -7 -8
Jaipur Metro
I cC.2 11, Jaipur Nil Nil Nil Nil Nil
A
AQE
me‘:’:;%ouﬂ He-2
ComT™™ yaipur

Page 1



S-2 Form-3

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month August, 2020
Form 3 List of cases in which Electronic Service of Process has taken place during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Date of
No. Name Vs. Registration| Electronic
Respondent Service of
Name Process
-1 -2 -3 -4 -5 -6 -7 -8
I C.C.2 |Jaipur Metro Nil Nil Nil Nil Nil
} II, Jaipur

(@ Al

udge
Commerc'ta\ Court No. 2
Jaipur

Page 1
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S-2 Form-4

Court Name Commercial Court 2, Jaipur Metro 11, Jaipur

Month August, 2020
Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases
randomly
allocated)
-1 -2 -3 -4 -5 -6 -7
1 C.C.2 |Jaipur Metro Nil Nil Nil Nil
I1, Jaipur
(Brdrn A
Page 1 Jud



S-2 Form-5

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month August, 2020
Form 5
List of cases in which Case Management Hearing was held during the month

ST, Court District Case No. | Petitioner | Advocate Date of Date of case

No. Name Vs. Registration | management
Respondent Hearing
Name
-1 -2 -3 -4 -5 -6 -7 -8
l C.C.2 [Jaipur Metro Nil Nil Nil Nil Nil
11, jaipur
- AL
9¢ o2
Com J'::gu‘:un "

Page 1



5-2 Form-6

Court Name Commercial Court 2, Jaipur Metro 11, Jaipur

Month August, 2020

Form 6
Contested commercial cases disposed during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Whether Date of Days for | Nature of Date of | Number of | Act Section
No. Name Vs Registration|  Urgent Decision | disposal Disposal |execution of]  days for
Respondent Relief was (Contested decree  |execution o
MName sought and /Settled) decree from
Pre- date of

Institution decision

Mediation

did not take

place
.r’\'r'n-r-r'h]n\
[ [ =2 3 | 4 | 3 -6 -7 R 0 -10 -11 -12 -3 e |
1 C.C.2 [aipur Metro| Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
11, Jaipur
(@ o Al
st
Judge g
commercial Court NO-
Jaipur
Page 1
—_—



S-2 Form-

-

Court Name Commercial Court 2, Jaipur Metro 11, Jaipur

Form 7

Month August, 2020

Summary of Commercial Cases during the month

Sr. Court District Total number of|Total number of| Total number of | Total number of
No. cases pending | cases instituted | cases disposed | cases pending at
on the st day of|] during the during the the end of the
the month month month month
-1 -2 -3 - -5 -6 -7
I e 2, Jaipur Metro I, 617 55 16 656
(@) O
02+ g
Judge
Luinmercial gourt No.2

Jaipur
Page 1



Med Form-6(1)

Court Name Commercial Court 2, Jaipur Metro I, Jaipur

Month August, 2020

List of cases received for Pre-Institution Mediation and Settlement during the month
Sr. Name of Total number |Total number |[Total Total Total
Mediation of of applications jnumber of |number of |number of
No. Centre [For applications [received during|casessettled [non-starter |applications
example, pending on  |the month duringthe  |cases during [pending at
DLSA or Main |[the 1st day of month the month |the end of
Mediation the month the month
Centre
Mnml‘mi}
-2 -3 -1 -5 -6 -7
Nil

Page 1

@ A

Commer

cial Gourt No-2
Jalpur:



pre institution mediation

Commercial Court No 3, Jaipur Metro-I1
Month August-2020
[See rule 10 (2)]

List of cases received for Pre -Institution Mediation and Settlement during the month
Total no. of applications

| Name of Mediation  totalno.of [ "
I Centre [For example. | applications | e [Total no, of cases| Total no. of non-

| N T applications | : S cocas sndine at the end of the
| SN DLSA or Mam [ pending on the | Focd settled during the  starter cases pending at the end of the
f Mediation Centre 1" day of the | rec'i':“' u;mg | month during the month month
| Mumbai]l | momh | hementh | | S .
o e e e e [ e ] ()
(1] - R "'""""'"'_“f'L"Eﬂ"_"_'“.’“"""? ______

Page 1



summary of commercial cases

Commercial Court No 3, Jaipur Metro-I1

Month August-2020
Form-7
| Summary of Commercial Cases during the month ]
.. f || [ Total no. of !'l'mal o8 cases [Total number of Total numt_;cr of
SN | . I . [cases pendingon) . LT .| cases disposed cases pending at

' ' Gt ( RSt [the 1™ day ofthc_ll I"SI[;_:mr;dod;:mE during the the end of the

-I . [ | month ! ¢ _ " - month | month

[ ()] (2) ) } 4) [ &) | (6) | N
| | Commercial ) ( ‘ i
| Courtno 3, | Jaipur |

Jaipur IMK‘"U* | Metro-II ’ 228 ( 62 54 546
-' I | -

55777

Tinl:!“'&. 1

Page 1

2020.09.02 15:2%



Contesled case list

Commercial Court No 3, Jaipur Metro-II
Month July-2020
Form-6

Contested Commercial Cases disposed during the month of August, 2020

| Whether urgent relief - ) INo. of 4 =
iti I ( Nature of day
[ | Case | Petitioner | was sought and Pre- : o Date of for
= P Case | ate ; teof  Davsf 8] LT sl 9
SN Court | District l N':L vis Advocate lR I)J‘ill::;{“! Institution Mediation UL:::.; D.“i-:“‘a’; ( Ulr:?::lc eecution Ut o
| e | Respondent |I HEsEn did not take place | ; Settled)  Of decree “CCTee froy Ay Settign
' | I Yes/No : date of
: 1 ! | —1 | | | : : :  decision
) (2) J (3 | (@) | (5) © | (7 (8) I L)) (a1  an (3 5
 Commercial Jai / f f | f o
Courtne 3, | Jaipur [ 'ngi | . | i | . . | ; il Nil £ =
; il Nil Ni i Nil N
I Jaipur 1 Metro | Nl Nil |I Nil | Nl f N | L Nil
Metro-11 | | ! | [ ) B
:_;,-f_ VRN
v
-

Page 1



Case managemen heanng

Commercial Court No 3, Jaipur Metro-I11
Month August-2020
Form-5
List of cases in whlich Case Management Hearing was held during the month

Date of case

[ o e | it Date of
SN | Court | District J’(‘ase No.! Petitioner v/s /Advocate/

. | Respondent ( Registration | M??eﬁf::;ent
M3 @ 5 © | o | ®
Commercinl |
N el B Nil ‘
n |

qiftRae SR, 53
YR




frangomiy Altocated case

Commercial Court No 3, Jaipur Metro-11
Month August-2020
Form-4

List of total no. of cases randomly allocated during the month
Case Count (No. of cases

. I e e
SN Court : District i(.‘uur{ Name| Court No. | Case lype | A h
(L (2) ) | 3 | ) randomty a acalcd
_t. Commercial : ‘ 4 (3) (6) | (7N
1 | Court nad, [
lynipur Metes|  TTeTTTTTTTTTTTTTTTT Ni] ________________
‘! 1

Page 1



Electronic process hist

] __ CO—'.‘%l-l_l_lel‘Clﬂl Court No 3 Jalpur Metro-ll ] )

MonthAugust ”020 - o :

- Formaa -

- Llst 91" cases ‘in which Electronic Service of Process has taken place durlng the_mo_ﬂh_
; SN II Court J: District } Case No. P[:;g"::]:e:ts | Advocate Date of Registration D Efoi:?;:::m of
O lr: @ | Q) [ ) | e e ®)
| { Commercial | i {
| C 3, - s | ; : : .
1 oo Nil | Nil L Nil 1| Nil \ Nil Nil
| | "
L : | — -

%’ff’“""ﬁ

“ ‘_i.'.tvL'Q 1

201



g €-Coun feeg
Commerclal Court No 3 J

alpur Metro-ll

| ) S Month August-”020 .
o o o Form-—Z
| S— Llst of cases in which e- Payment /ment of Court fees was | was made du; during the month
' T Petltloner v/s Date of | Date of o. Payment tof
SN . Court | District | Case No. ReSpoinden: Advocate stration | it Fees“ :
NS, po __________21—__ | .
u) @ G | @ (5) (6) M ——
e X — ] =
) (nmmcmal Nil l\ Nil
' ' Court no 3, . . : 1 1
l 'Jalpur “ﬂmj Nl] / Nll Nll RL
' - 1l ' =
S _-—ﬂ-—-——-———‘—-‘—_"——-—_l\‘x

/_-\I
g’r,.. -'-"'l-fTéPb J
TR
s

—rr T
5 -‘:&3\



f

SN |

[

|
Name of the

|| Court

[

Commercial

[ Court no 3,
Jaipur
Metro-11

|

~

Format for statistical data for the Month ©

' No. of cases pending | No. of New cases instituted

(on the 1" day of
Month)
(3)

538

(during the month as per column
b))
(4)

62

statical Data Formal

SCHEDULE AL

(See Rule 3) -

Total cases pending in the un! !

{on the last day of the month at
per column 3) s

(5) i

546 54

Na. of cases disposed (during, !
the month as per column 3)

Averape g, of ay

V5 takey, [\

decide yhe Lasy

(1

N/A



S-2 Form-2
Court Name- Commercial Court no. 4, Jaipur il
- Month- August, 2020
Form 2
List of cases in which e-Payment of Court fees was made during the month
“Petitioner | e
Name Vs Date of e-
Respondent Date of | payment of
Court District | CaseNo. | Name | Advocate Registration| Court Fees |
2 e o O - L B, D
Commercial Execution |Tenax India Ad. Mohit Not
Court no. 4,|  Jaipur Not v/s Chandna éu = registered | 17.3.2020
Jaipur L Registered Infra P yet
<

Page 1



S-2 Form-3

Court Name- Commercial Court no. 4, Jaipur -
- Month- August, 2020 o o]
Form 3List of cases in which Electronic Service of Process has taken place during the month
» r Petitioner - {-__“ o { B;te ;)f—
Name Vs. Electronic
Sr. Respondent Date of | Service of
| No. | Court District | Case No. | Name _Advocate |Registration| Process
-1 2 -3 -4 -5 -6 =y -8
Commercial
Court no. 4, Jaipur = = - - »
1 Jaipur

MNearers 1



Court Name- Commercial Court no.
Month- August, 2020

List of total no. of case

Court

-2
C;mmercial
Court no. 4,

__Jaipur |

Form 4

4, Jaipur

s randomly allocated during the month

District Court Court No. | Case Type | Case Count |
Name (No. of
cases
randomly
allocated)
DRSO O SO T I
Jaipur Nil

S

S-2 Form-4

wHa-4



S-2 Form-5

\ Court Name- Commercial Court no. 4, Jaipur
[ - Month- August, 2020 )
Form 5
List of cases in which Case Management Hearing was held during the month |
Sr. Court District Case No.  |Petitioner |Advocate |Date of Date of case
No. Name Vs. Registration [management
Respondent Hearing
__WName -
-1 -2 -3 4 5L -6 -7 -8
1{Commercial )
Court no. 4, Jaipur - L - - - =
L laipur I TR ] T




~ Court Namejﬁine?cial Court no. 4, Jaipur B

Name

4

352/2019

- ACopt‘esteicgn_:m_erci}! cases disposed during the month
Petitioner ] )
(Name Vs

Respondent

- [Nature of Date of

RIICO v/s
Supeme
Asphault




Court Name- Commercial Courtglio.;i, Jaipur

~ Month — August, 2020

Form 7

Summary of Commercial Cases during the month

Sr. Court District  |Total Total otal [Total
No. number of [number of [number of |number of
cases cases cases cases
pending on [instituted  |disposed  [pending at
the 1stday |during the |during the |the end of
of the month{month month the month
-1 2 -3 -4 -5l -6 -7
1{Commercial
L Court no. 4, | Jaipur L 664 l 53 14 703
A[J_mm | | e e |

S-2 Form-7

Page 1



Med Form-6(1)

~ Court Name- Commercial Court no. 4, Jaipur
Month — August, 2020

| List of cases received for Pre-Institution Mediation and Settlemeﬁtjiuring the month |

Sr. ame of  [Total Total Total Total Total
Mediation |number of [number of [numberof [numberof [number of
(No. Centre [For [applications |applications |case settled |non-starter [applications
example, |pending on (received During the |cases during [pending at
IDLSA or |the Ist day [during the |month the month  [the end of
Main of the monthjmonth the month
Mediation
Centre
Mumbail . . I
1 ) 3 A 5 -6 R
1 S > s S R PR | AN SOV |

A



Med Form-6(2)

Court Name- Commercial Court no. 4, Jaipur

Month — August, 2020
Name of the] No.of |Nature of“Appl'i-c;m—Pa;tﬂﬁture of Opposite Party ~ No. of applications slab- wise as per Schedule-II | No.of No.of | No.of | No.of
Authority | application application | application | application | application
received by \disposed off| referred for | where no where
Authority | as per Rule | mediation | settlement parties
. | 34) arrived at as| reached a
| and 3(6) per Rule | settlement
| 7(1)ix) | as per Rule
= o e i —— e — 1 i)
B | Individual lCorporate Individual I Corporate | 1 7]:11_ l Rl :r |\ ] v | O] )
2 3 4 | s | | I 7 s S O | B 9 [0 -1l % 12|
—= = t_ = e e S :[__ = T, = ‘L == ,,L e ,L-i,‘, . || S =S |3 1

R/




S.No.

{

~ Name of
Court

2

Court no. 4,

Commercial

Court‘ Namé — Commercial C

l

l

Month — August, 2020 .

Format for Statistical data
[See Rule 3(1)]
No. of cases 'No. of new | Total cases
(on the 1¢ cases pending in
“day of instituted |the court (on
month of ) | (during the | the last day
month as perjof the month
column 3) as per
' column 3)
-3 -4 -5
664 53 703

Jaipur

I

ourt no. 4, Jaipur

No. of cases
disposed
(during the
month as per
column 3)

14

Days taken
to decide the
case

Q)

S-1 Form-1

Page 1



S-2 Form-1

Court Name- Commercial Court No. 4, Jaii):n'

Month- August, 2020

Form 1
List of cases e-filed during the month

Court | District Case No. | Petitioner | Advocate Advocat_e>Ad\E£te—E- Date of | Dateofe-
Name Vs. Mobile mail Id  |Registration|  filing
Respondent Number
Name - B
2 3 a4 | s — | -6 % -8 -9 -10
Commercial .
Court no. 4,| Jaipur Nil
Jaipur e o] e i & : e ey = |
oo e, T




SCHEDULE

|

FORMAT FOR STATISTICAL DATA FOR THE MONTH AUGUST 2020

i;
| (SEE RULE 3) ]
| NAME OF NO. OF NO.OF NEW | NO.OF CASES | TOTAL CASES | AVERAGE NO.
| COURT PENDING (ON CASES DISPOSED PENDING IN OF DAYS
! THE 1* DAY OF | INSTITUTED | DURING THE |THE COURT (ON| TAKENTO
| MONTH) DURING THE MONTH THE LAST DAY | DECIDE THE
| MONTH OF THE MONTH CASE
- 1 2 3 4 5 6 7
I COMMERCIAL 1141 75 13 1203 341
COURT AJMER
lons =
A

qfofig® aEd AR

Scanned with CamScanner



MONTH AUGUST 2020

| FORM 2

|

| LIST OF CASES IN WHICH E-PAYMENTS OF COURT FEES WAS MADE DURING THE MONTH
'SNO|  COURT |DISTRICT| CASENO. |PETITIONER/ | ADVOCATE | DATEOF  DATE OF E-PAYMENT

| | RESPONDENT REGISTRATION ~ OFCOURTFEES |
1 2 3 4 5 | 6 7 | 8 |
1 |COMMERCIAL| NIL NIL NIL | NIL NIL NIL

; 'COURT AJMER ‘;

e @1 Rifder are 3§ - B 0w 5 T2 off g Uidel R I W BT G T B Wbt o W asrel wiedf

ERT S BHI BT Gowd PR Bg T Frel AT |

\,49""”/
AT
TRTE TR

Scanned with CamScanner



o ' MONTH AUGUST 2020

_ !
FORM 3

= |
LIST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH

SNO  COURT  DISTRICT| CASENO. | PETITIONER/ ADVOCATE DATE OF DATE OF E-PAYMENT |
» | RESPONDENT REGISTRATION ~ OF COURT FEES ‘1
B 2 | 3| 4 5 | 6 7 8 |
COMMERCIAL ~ NIL NIL NIL | NIL NIL NIL |
COURT AJMER| | '.
\_l S g
T

TS AR JR

Scanned with CamScanner



MONTH AUGUST 2020 N T

| LIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH

FORM-4

SNO. | COURT | DISTRICT | COURTNAME | COURT NO. CASE TYPE |CASE COURN (NO. |
J OF CASES

RANDOMLY
ALLOCATED

B
]

e

1 3 4 | 5 6 7
I " COMMERCIAL NIL NIL | NIL NIL NIL
- COURT AIMER |

oo

TN RTmTe TIR

Scanned with CamScanner




MONTH AUGUST 2020

FORM 5
LIST OF CASES IN WHICH CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH
SNO| COURT |DISTRICT| CASENO. |PETITIONER/ | ADVOCATE | DATEOF | DATEOF CASE
| RESPONDENT REGISTRATION  MANAGEMENT
| | | HEARING
1 2 3 4 5 6 | 7 | 8 \
'COMMERCIAL| NIL NIL NIL NIL | NIL | NIL
'COURT AJMER | |
RIRIEIN

T fae. e AT

Scanned with CamScanner



COMMERCIAL COURT AJMER
MONTH AUGUST 2020

Scanned with CamScanner

FORM 6
CONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF AU GUST 2020
COURT | DISTRICT | CASE | PETITIONER | ADVOCATE| DATEOF WHETHER DATE OF | DAYS FOR| NATUREOF | DATEOF NO.OFDAYS| ACT
N ; NO. VIS REGISTRATION | URGENT RELIEF | DECISION | DISPOSAL | DISPOSAL | EXECUTION FOR SECTION
o | RESPONDENT WAS SOUGHT (CONTESTED | OF DECREE = EXECUTION |
. ‘- AND PRE / SETTLED) OF DECREE |
' | INSTITUTION FROM DATE |
| MEDIATION DID OF DECISION |
| NOT TAKE PLACE |
', YES/NO ~ '. 1|
1 2 E 4 5 6 7 8 9 10 1 l 12 3| 14 \
1 1
|COMMERCIAL| AJMER | - . - ] - _ e ] ) i -
| COURT \
| AIMER \



FORM -7

SUMMARY OF COMMERCIAL CASES DURING THE MONTH AUGUST 2020

AUGUST- 2020

AJMER

1141 |

|
|
S.NO. COURT DISTRICT NO.OF | TOTALNO.OF | TOTALNO.OF | TOTALNO. \
PENDING (ON | CASES CASES E CASES \
THE 1% DAY OF | INSTITUTED DISPOSED | PENDING AT |
MONTH) DURING THE | DURING THE \ THE END OF
' MONTH MONTH | THEMONTH [
1 2 3 4 5 6 | 7 |
' COMMERCIAL COURT AJMER 75 13 | 1203 J

Scanned with CamScanner



e

SEE RULE 10(2)

LIST OF CASES RECEIVED FOR PRE-INSTI TUTION

AUGUST- 2020

MEDIATION AND SETTLEMENT DURING TH

E MONTH

'; NAME OF MEDIATION TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF
1\ ' CENTRE (FOR EXAMPLE APPLICATIONS APPLICATIONS CASES SETTELED NON STARTER APPLICATIONS
| ‘-; DLSA OR MAIN MEDIATION PENDING ON 1* RECEIVED DURING THE CASES DURING PENDING AT THE
'1 CENTRE MUMBAI) DAY ON THE DURING THE MONTH THE MONTH END OF THE
'I‘ MONTH MONTH MONTH
Lo 2 3 4 5 6 l
B NIL | NIL NIL | NIL NIL lI NIL |

Scanned with CamScanner



Month - AUGUST 2020

Format for Statistical data
[See Rule 3(1)]

No. of cases (on the 1# day | No. of new cases instituted
of month of ) (during the
month as per column 3)

Total cases pending in the
court (on the last day of the
month as per column 3)
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IERCIAL COURT JODHPUR METRO, JODHPUR
Month AUGUST 2020

Form 1
List of cases e-filed during the month
Advocate

{ ‘Ti;‘ Petitioner Name Vs. Respondent Name
-_Esr {
il 5 2.6
— NIL -

VIS
% rs
, ""?'. i,

mo B iy

4 "" :2‘;_

N
i

RTLVR' S5

T laca RTLN

Page 1
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Sheetd
COMMERCIAL COURT JODHPUR METRO, JODHPUR
MONTH AUGUST 2020
Form 2
List of cases in which c-Payment of Court fees was made during the month
Petitioner Name
Vs Respondent
Court Districtc. | CaseNo. |  Name Advocate
2 3 4 2 5 6
Commercial court _ Jodhpur s - NIL.

Page 1




= M . A
'COMMERCIAL COURT JODHPUR METRO, JOD

MONTH AUGUST 2020

FORM 3
llbtcfcauinwbichﬂecﬂnnks«viceofhmhshkuphcednggmm
Petitioner Name Vs.

District Case No. Respondent Advocate
Name

3 - 5
Jodhpur




 of total no. of cases randomly allocated during the month

District Court Court No.
Name

4
Commercial court
Jodhpur




Sheet6

COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH - AUGUST 2020

Form 5

List of cases in which Case Management Hearing was held during the month

District

CaseNo. | Petitioner Name Vs, Advocate
Respondent Name

5 X 6

Page 1




MONTH AUGUST 2020

Form 6

Contested commercial cases disposed during the month

Petitioner Name | Advocate | Dateof | Whether | Dateof | Days for
Vs Respondent Registration| Urgent | Decision | disposal
Name Relief was
sought and
Pre-
Institution
Mediation
did not take
place

(Yes/No)
g ] 10

W

810\
~
|

Page 1




= L= ———— SaserE,
- P
e R
Vi« .t "
s LT A
i R,
.»-,_ gw - VS,
ALY o

COMMERCIAL COURT JODHPUR METRO, JODHPRU

Month AUGUST 2020

Form 7

Summary of Commercial Cases during the month

..‘,‘.,.»

v

;~ f'- Court District Total number of cases | Total number of cases
0. pending on the 1stday of | instituted during the
e = A SRt the month month
P 2 SR | 4 5
21 Commercial Court Jodhpur | 1106 | 36
&
-:,E.A ; ;3
i i
‘3‘ T_ - ] :
b &
& ‘ t &
A '; ::-_ ’;.-;‘4.

Page 1




. COURT JODHPUR METRO, JC
MONTH AUGUST 2020

otal number of applications [Total number of
reccived during the month ed
uringthe month




S-1 Form-1

Court Name COMMERCIAL COURT KOTA
Month AUGUST/2020

IFormat for Statistical data
[See Rule 3(1)]

= S.No. Name of Court No. of cases No. of new | Total cases - No. of cases Days taken
(on the 1+ cases pending in = disposed to decide the
day of instituted |the court (on  (during the case
. month of')  (during the | the last day | month as per
;f month as |of'the month, column 3)
per column as per
3) column 3)
1 2 3 4 | 5 | 6 (7)
COMMERCIAL 2 L o
l COURT KOTA 996 4 | 991 9 N/A
/&,“\Ll“" ot.r)o"zo
T
Page 1 ELURIRLEHRRIRIEE

Frel (@)
A

Scanned with CamScanner



S-2 Form-1

Court Name COMMERCIAL COURT KOTA

Month AUGUST/2020
Form 1
. I ~ Listof cases e-filed duljing t_Ile_ month
Sr. Court District Case No. | Petitioner | Advocate
No. Name Vs. |
Respondent |
. Name
-1 S I I S 6
: COMMERCIAL COURT |
| KOTA KOTA NIL NIL \ NIL
Page 1

Advocate Advocate E- Date of  Date of e-

Mobile
Number

mail [d  Registration

filing

-10
NIL

Scanned with CamSéannér



S-2 Form-2

Court Name COMMERCIAL COURT KOTA

MonthAUGUST/2020

Form 2

List of cases in which e-Payment of Court fees was made during the month

Court
-2

COMMERCIAL

~ COURTKOTA

. Petitioner
Name Vs | Date of e-
Respondent Date of  payment of
District  Case No. =~ Name = Advocate Registration Court Fees
-3 -4 -5 g -6 -7 -8
KOTA NIL NIL | NIL NIL NIL
"( oo™
RIS
ey )
Page 1

Scanned with CamScanner



S-2 Form-3

Court Name COMMERCIAL COURT KOTA
MonthAUGUST/2020

Wy F_ﬂ'[" i[_{si of c;'i_'_s__'es in which Electrm_llc S(_:_fyice of Process has taken place during the month

| ' '
f,ﬂ | - Petitioner Date of
/ | . Name Vs. | Electronic
= SC. | Respondent. Date of  Service of
' No. Court ~ District Case No. | Name = Advocate Registration Process
-1 2 | 3 4 | 5 . 6 1 8
COMMERCIAL | |
| IL NIL NIL NIL NIL
' courrkora O™ oMb MR MR TR
R | | \(
MMW
TN
oo < raea

Page 1
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T ———
S-2 Form-4
Court N
a
me COMMERCyAy COURT KOTA
onth AUGUST/2020
[ r— |
Form 4
b LClst of total ino. o.f c§ses randomly allocated during the month
| NO‘ ourt District Court :ﬂ Court No. | Case Type ' Case Count
| Name | ', (No. of
'| '|_ cases
| | | | randomly
| | allocated)
-1 2 | 3 4 | 5 | 6 g
' COMMERCIAL | |
| o ol COURT KOTA | KOTA _?\HL | ML NHj SO S NI—L -
2 Yy g
ﬂnﬂﬁﬁa’
s e

Page 1 W
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| Distri Petiti . Date of Date of case
| | o . Petitioner Advocate |
:Court !DIStI'lCt \|Case No |5Nea;:e s Repistration management]
N | \lRespondent '_ Hearing
‘I \ ‘Name '
\ |
| | | |
| l. | i - -8".
2 3| -4 -5 6 7
courTkOTA | *O™A L R\ T L

S-2 Form-5

Court Name COMMERCIAL COURT KOTA
MonthAUGUST/2020

- Form5
List of cases in which Case Management Hearing was held during the month

Page 1
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r
Court ;District
1 2
COMMERCIAL
_courTkoTA K0T

S-2 Form-6

Court Name COMMERCIAL COURT KOTA
Month AUGUST/2020

Form 6

Contested commercial cases disposed during the month

|Case No.  Petitioner Advocate Date of \Whether  |[Date of Days for ~ Nature of /Date of Number of | Act Scction
| Name Vs Registration Urgent ‘Decision disposal Disposal  |execution of days for
’ Respondent Relief was (Contested |decree iexecution of’
! Name sought and | /Settled) | Idecree from |
f Pre- | | date of
; Institution [ I_ decision
' Mediation | |
: did not take |
; 'place |
' i(Yesto) | l:
| |
-3 -4 -5 -6 -?'| -8l -9 -10 -11 -12! -13! -14

i | | | |

NIL NIL NIL NIL ‘ NIL II NIL NIL NIL '_ NIL \ NIL = NIL
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Name of Mediation

Total diation and Settlement during the month \
Centre [For example,  |nump Latal Total Total Total

DLSA or Main Mediation;a - er .of' num!aer of !number of number of |number of |
Centre Mumbail | Pplications applications casessettled non-starter |applications |

_;pendmg on received duringthe cases during |pending at

the Ist day during the  month the month |the end of
of the month month | the month |
-1 -2 3 4 5| 6 L
; COMMERCIAL COURT | | |

KOTA | ’ NIL NIL - NIL NIL

UITSes =grarers

wlet ]é;{‘fﬁf. )

Page 1
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S-2 Form-7
B
Court Name COMMERCIAL COURT KOTA
MonthAUGUST2020
Form 7
~ . Summary of Commercial Cases during the month

Sr.  Court District Total Total ___?Tot_al | Total

No. | number of number of |number of number of
cases cases cases cases
pending on instituted  disposed pending at
| the Istday during the duringthe the end of
of the month month month the month
| | .

e 2| -3 -4 5 -6 -7
= f
COMMERCIAL OTA 996 4 9 991
' courTkoTa K o P
BT L WS s
U .1“*1 - : *-lt' e
Page 1 e
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COMMERCIAL COURT, UDAIPUR (RAJ.)

Statical Data Format

SCHEDULE
Format for statistical data for the Month of Aug, 2020
(See Rule 3)

SN

Name of the Court

No. of cases pending
(on the 1* day of

No. of New cases instituted
(during the month as per

Total cases pending in the court
(on the last day of the month as

No. of cases disposed
(during the month as per

Average no. of days taken to
decide the case

Month) column 3) per column 3) column 3)
1) 2 (3 G (5) (6) (7
Commercial Approximately
1| court Udaipur 70 15 403 - 413 Days
Judge

Page 1

Commercial Court,
Udaipur




SN

i
1

Court

(&)

Commercial Court
Udaipur

|
|
}
i
i

_ List of cases in which e-Payment of Court fees was n_‘iade__(_ig_x_jg_g_t_l_l_e_m_qglth

e-court fees

Commercial Court, Udaipur
Month Aug-2020
Form-2

District
(3)
Nil

]

~ Date of e-Payment of

Case No. E Petitioner v/s Respondent Advocate Date of Registration ‘ o -

' & 4
(4) (5) _ (6) | (7) ! (8)
Nil | Nil Nil Nl Nil

| ;

Judge '
Commercial Court,
Udaipur

Page 1




Commercial Court, Udaipur

Electronic process list

Month Aug-2020

Form-3 |
List of cases in which Electronic Service of Process has taken place during the month
SN Court District Case No. Petitioner v/s Respondent Advocate Date of Registration Dsice ot w-Faytoent
of Court Fees
@ 2 (3) (4) ©) (6) ) (8)
1 Commerqd Court, Uit Case No.—lE?GIZUED Lakki Stee_l Counstruction Vs Pankaj Tamboli 11.08.2020 i
Udaipur Execution Rajastha State
2 C"m“t‘ﬁ';.‘;luf“““’ Udaipur | Case No.-10/2020 cm 38 |Hindusthan Zinc 1td Vs doshiyan| ~ Harsh Vardhan 11.08.2020 -

Page 1

Judge

Commercial Court,

Udaipur



SN

. -

1

Randomly Allocated case

Commercial Court, Udaipur
Month Aug-2020

Form-4

List of total no. of cases randomly allocated during the month

oy ' Case Count (No. of cases
Court District Court Name | Court No. Case type randemly allogated)
|
@ ) N C) B S ©) () (7)
Commercial Court, Udaipur Udaipur Commercial Court | - - -
: |

Sﬁf;\

Cammercial Coﬁrt
Udaipur

Page 1



Case managemen hearing

Commercial Court, Udaipur

Month Aug-2020

Form-5

List of cases in which Case Management Hearing was held during the month

Petitioner v/s Date of L300 GG
SN Court District | Case No. Advocate : i Management
Respondent Registration :
Hearing
€y (2) 3) (4) ©) (6) () (8
1 CI3No 112018  Urtentallnswonce VM/S | ghow: sirderShantis | 03.00.20186 18.08.2020
C.0. Western Carriers
CIS No.46/2018 Oriental Insurance Vs M/s  |Shyam Sunder Sharma Vs
. CO. Shriniwas Roadways Naresh Soni =204.2017 12052520
CIS No0.3/2019 | M/s Laxmi Engineering Vs M/s | Satya Narayana Gupta Vs
oI P . C.0. Har Bhajan Jitendra Jain T Bl
. Udaipur
g | SOt CIS No0.50/2019 | M/s Bharat Aircone Vs Mewar | Pushpendra Paliwal Vs ey e
C.QO. Hospital Kisan Singh Rathore e A
5 CISTN0.SRUIS | cprvs shivemgh Rasswar | T eenRiandelwalVs | 4400 9090 19.08.2020
C.0. Manoj Agrawal
CIS No.73/2019 | M/s Maheshwari Digitech Vs |Satya Narayana Gupta Vs
8 Co. Shanti Lal Kundan Singh Soni 022012 204082920

Udaipur

Page 1




Contested case list

Commercial Court Udaipur
Month Aug-2020

Form-6
Contested Commercial Cases disposed during the month of Aug, 2020
Whether urgent No. of days
reélte : vga; Nature of | Date of for
SN C oo i Date of RRERS QUSSR Diseof Days for Disposal  |executio| execution ) ;
ourt District Case No. Petitioner v/s Respondent Advocate Reoistrati Institution S : Act Section
egistration | 0 - tion did Decision Disposal |(Contested/Setty nof | of decree
led) decree |from date of]
not take place o
Yes/No
() (2) (3) (4) ) (6) (7) (8) ©)] (10) (€29 (12) (13) (14)
Nil
Judge

Page 1

Commercial Court
Udaipur




Summary of commercial cases

Commercial Court Udaipur
Month Aug-2020

Form-7

Summary of Commercial Cases during the month

Total no. of cases

Total no. of cases

Total number of cases

Total number of cases

SN Court District | pending on the 1% day instituted during the st drsrives Mgl pending at the end of the
of the month month P 8 month
(1) &) (3) ) ) (6) ()
Commercial Court, 5
1 Udalpir Udaipur 790 15 5 800

Judge

Commercial Court,
Udaipur

Page 1




pre institution mediation

Commercial Court Udaipur
Month Aug-2020
[See rule 10 (2)]
List of cases received for Pre -Institution Mediation and Settlement during the month

total no. of

Name of Mediation Centre [For applications pending . Total no. of applications

Total no. of cases e — Total no. of applications

=0 | SR, (?eLn?;: %ﬁ;gﬁdedmmn on the 1% day of the ireceived during the month settlei;il;ﬁlllg ke cases during the month pending a;?nilf i e
| month I
il o | R
@ | @) 3) | (4) (5) (6) 7
¥ 1 ; ; : :
1 | [ 9 0 0 39

| ADR Centre, Udaipur 30

e — g9 ATy § Hdfd Pre- Institution Mediation and Settlement @ ufar ADR Centre, Udaipur @ Head & orars oic) 8 | 6 ~rared ¥ Gdidd
ST TR BT Fa=T IRTIIR ADR Centre, Udaipur §RT <Y T 2|

Judge
Commercial Court
Udaipur
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